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Shri J. K. Bhonsle: As far as the
Ministry is concerned', we have 
finalised the rules and they are now 
before the Advisory Committee ap­
pointed by the Government.
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C o m pen sa tio n  to  D isplaced P ersons

'*614. Star! M. L. Afrawal: Will the 
Minister of Rehabilitation be pleased
to state:

(a) the total amount of compensa­
tion in cash and kind paid to displac­
ed persons so far; and

(b) the names of the States where 
the compensation has been paid and 
the extent to which it has been pal(ff




